
CENTRAL ADINISTRATIVE TRIBUNAL 
CALCUTTA BENCH 

No.O.A.103 of 1996 

Date Of Order ; 26.11.1996 

Present : Hon'ble Mr.Ju 3tica A.K.Chatterjee, Vice.Chairman. 

HOfl1b].9 Mr.1.S.P'Lskharjee Administrative (nter. 

KAIV1AL SEN 
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UN ION OF IND IA & ORS. 

For the applicant ; In person 

For the respondents; Mrs.Uma Sanyal, coiwasel. 
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The applicant who is present in person states that he does 

not wish to proceed with the case. 1rs.Uma.Sanyal is present 

on behalf of the respondents. 

In the circumstances, the case is disposed of as not 

pressed. 

NO order is made as to costs. 
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